LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-1I

(General information relating to legislative & other matters)
Wednesday, 25 July, 2018/ 03, Shraavan, 1940 (Saka)

No.133

SUBJECT: CORRIGENDUM OF BULLETIN PART-II NO. 132 OF 23.07.2018
REGARDING PRIVATE MEMBERS’ BILLS & RESOLUTIONS:

In continuation and in partial modification of Bulletin Part-II No. 132 dated
23.07.2018; Hon’ble Members are informed that the sitting of the House to be held on
Friday, 10 August, 2018 has been allotted for Private Members’ Business.

The last date of receipt of notices of Private Members’ Bills & Resolutions for
Friday, 10 August, 2018 is 27 July, 2018 up to 3.00 P.M. The balloting shall take place at
430 P.M on same day in the room of Secretary. Hon’ble Members are welcome to
participate in balloting.

C. Velmurugan
Secretary
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